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Shrl Harl Vishng Kamath: To the
continuance of prohibition.

Shri Hathi: If I may say so, the
States are not opposed to the policy
of prohibition as such....

Shri Hari Vishnu Eamath:
want money.

They

Shri Hathi: The reason for their
reluct in impl ting the policy
They say that the revenues

is this.
of the State will suffer and they will
lose. This is the argument. But
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fact that prohibition and corruption
are linked with each other? On
account of the growing of corruption,

has not prohibition become a nullity
now?

Shri Hathi: I eannot say whether
prohibition and corruption are linked
together. One cannot say that the
man who does not drink Is not ecor-
rupt or that the man who drinks is

corrupt. We cannot have a link bet-
ween the two. Both the things are

basically they are not opposed. If we
pay them the money then they are
for prohibition,

Shri K. D. Malaviya: Was not this
aspect of Lhe question considered pre-
viously when this basic question was
decided?

Mr. Speaker: [ cunnot allow a
second supplementniy question by the
hon, Member.

Shri 8, M. Banerjee: May I know
whether it iz a fact that the Cabinet
at the Centre is horribly divided on
this issue, and if so, what percentage
is for prohibition and what percent-
age ls against it, and who are leading
in both the groups’

Mr. Speaker:
that question.

Shri S. M. Banerjee: How can you
disallow thiz question? On what
grounds have Yyou disallowed this?

Mr. Speaker:
what grounds.

Shri 8. M. Banerjee: Can I not ask
whether the Cabinet is divided on
this issue or not?

Mr, Speaker: I cannot allow that
question,

Shri 8. M. Banerjee: That amounts
to protecting the Cabinet.

Mr, Speaker: That also has to be
dons.

Shri U. M. Trivedl: Shri Kamath
has been pleased to remark that this
was a big farcical fraud. Is it Dot m

1 am not allowing

I need not say on

t of each other.

P I would
not like to connect the two.

I do not think it is correct to say
also that it 1s a fraud, If we say that
a man should not take wine lest he
should lose his senses, there is no
fraud in it
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Shri 8. M, Banerjee: Longer hours
do not give you more efficiency.
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Mr. Speaker: Next question.
B. K. Das.

Shri Harl Vishnu Kamath: On a
point of order, May A request you
that in view of the urgent publie,
even national, importance of the
matter, if the House is agreeable, you
will be pleased to take up Question
No. 578 on Sant Fateh Singh's Talks
with P, M. and the Home Minister?

1 will proceed

Shri

Mr. Speaker: No.
according to the order.

Shri Kapur Singh: I would like to
support the hon. Member becausc this
is a very important question. It is
a very reasonable request. There are
s0 many Members who are like-
minded.

Shri Hari Vishnu Kamath: [ said if
the House was agreeable,

Shri Buta Bingh: I also support it.

Mr. Speaker: Shri B, K. Das may

put his question.

Schemes for Rehabilitation of
Migrants

+
*573. Shri B. K. Das:
8hri P. R. Chakraverti:
Shri P. C. Borooah:

Will the Minister of Rehabilitaties
be pleased to state:

(a) whether any industrial or agri-
cultural schemes have been started





